v

21§

.ernment is currently operating a
scheme for the grant of financial assis-
tance (and not pension) to Master

. Craftsmen .in indigent circumstances.

The intention underlying ihe scheme
is to ensure to Master Craftsmen a
reasonable subsistance level of Rs. 150
per month and therefore flnancial
assistance is restricted to only those
Master Craftsmen whose own income
falls short of that level and also to
the extent it falls short,

———

12.02 hrs.
RE. DEMONSTRATIONS IN DELHI

+ SHRI S. M. BANERJEE (Kanpur):
Today there is a bandh and all-India
protest throughout the couutry. In
Delhi there is a bandh and the
workers are on strike. Three thou-
sand goondas led by the Congress
Municipal Corporation members sare
attacking workers in various places.
Kindly ask the Minister to make a
statement. (Interruptions),

MR. SPEAKER: We had it yes-
terday.

SHRI s. M. BANERJEE: This s
against high prices.

SHRI H, N. MUKERJEE (Cal-
caxta—North-East): We represent-
ing -several parties in this House
are¢) participating in a naticnal de-
monstration to attack the insensiti-
vity of the Government to the
sufferings of the people and its callous
disregard of the democratic rights
of the people and the suppression of
thre people.. .. (Interruptions).

We had enough
coming

MR. SPEAKER:
of it yesterday. This Is
every day.

SHR'MATI PARVATHI KRISH-
NAN (Coimbatore); They are going
hack on government policies on the
questioy of take over of food and
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are allowing prices to go wup....
(Interruptions),

SHR H. N. MUKERJEE: We

are demonstrating our symbolic de-
termination.. ... (Interruptions),

MR. SPEAKER: Order order.

AN HON. MEMBER: There will
be more and more bandhs if this
continues. . . . (Interruptions).

SHRI H. N. MUKERJEE: Is the
Government deaf and dumb to the
sufferings of the people? Can it
not open its mouth in Parliament?
(Interruptions). Several parties re-
presenting the people in this Housn
are expressing their determination..
.. (Interruptions).

MR. SPEAKER: 1 am sorry. We
had been discussing this yesterday.
Do not do it every day.

Please sit down.

You had a discus-
You have been dis-
cussing it, earlier also. I have no
notice of anything. I am really
surprised that you all get up abrapt-
1y and start shouting so much that
1 am not hearing anything at all.

Order, please.
sion yesterday.

I have received no notice. I have
no advance information or motion.
On what matter are you speaking?
No, no.

I am not permitting anything; nor
any permission is given to .aDy
Member.

1 am sorry. You are doing It
every day. What is this? Tt is a
daily occurrémce.

Opder, please. 1 am pot listening.

Kindly sit down.
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What is all this going on? You
have had enough of say. You were
talking in one form or the other, of
the situation in the country. You
had a discussion. You are making
this a daily phenomenon. After 2!l,
this Parliament has many other
things to do. No* only this.

There is nothing befo-e me; no
notice,

ot wew fagrd madd) (Eifaws)
WY HAT AT, A [IE FAETE
weTeyr Wi, fesdi 7 ©€ vyrad; 7
Fot i & zms fqz =
afaaime’ fasgze § wv wifsaqd
sewq F faaezzr 97 W 144
A& W F oA gImE, S &
qvE gYT Il & faars swar
wiffaqt  gr & wadw af
FTEFA | T faedlt T W1 144

g Jr witiqw S8 frew
W A grAfmd @ &1

MR. SPEAKER:
matter before this
Things may be going on  outside.
You have not given any notice;
there is no motion; no advance in-
formation. If' something is going on
outside, how can I help without
anything being there before the
House.

What is the
Parliament?

SHRI SHYAMNANDAN MISHRA
(Begusarai): Mr. Speaker, would
you kindly sympathise with us? We
do not know what our friends ex-
pect of us and what they expect of
the ruling party. My submission is
that if they bring up right now a
motion of no-confidence against the
Government, we ‘shall support it.
Let them bring up a motion of no
confidence against the Government.

692 LS—8 .
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Why is Prof. Mukerjee hesitating to-
do so?....(In ions),

SHRI H. N. MUKERJEE: I am
making our position clear, Mr.
Speaker which I pelieve should be
clear to all of us here. Today we
are trying to attract the attention of
the House to a national demonstira-
tion against the policies of ithe Gov-
ernment. ‘That may imply whatever
my friend Mr. Mishra may deduce.
or it may not....(Interruptions)

As a Member of Parliament it is
my duty here to ask you to raise on
the ground of parliamentary pro-
priety at least this matter that on
a day when a national demonstra-
tion is taking place throughout the
country. ... (Interruptions),

SEVERAL HON. MEMBERS: No.

SHRI H. N. MUKERJEE: We
are faced with a rail strike which
will paralyse the economy in three
or four days. We came to Parlia-
ment and we want to know the
position of the Government. The
Prime Minister is nowherg to be
seen and the utter disregard of the
people’s interest is proclaimed from

housesteps by the persons on the

Treasury Benches.... .
SEVERAL HON. MEMBERS: No.
SHRI H. N. MUKERJEE: 1If this

implies, what Mr. Mishra, considers
as a pelitical conclusion, we welcome
it. But as far as we are concerned,
we make no bones about declaring
our determination that if this Gov-
ernment continues the way it does..
(Interruptions).

For varlous reasons we In the
Opposition may not be in a position
to topple the Government, but un-
doubtedly it is not our job today to
go on toppling Government. It 1is
our job to voice the feelings of the
people of this country.
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[Shri H. N. Mukherjee]
people of this country.

tions).

(Interrup-

We are faced ‘with the greatest
crisis and we do not know what
Government wishes to do. If we
talk here and elsewhere as if it is
not Parliament’'s concern, how does
it represent the will of the people?
(Interruptions).

Some hon. Members then
House

N wew fogrd Wit : warw
i, & sy figa g SEar
g W & wgan g fe seeegg A
T 2 | A e F wrfeager
wawA - gz gt a1 aff gei 7 wa -
fear 1T & q= frmar & s & fea
gy fredm & | SfFT w0 W
FaaT & Qg #1 wifaqe 31§ wFwe
X w1 gawy 76 a1 A e fger &
qAQET ITT AT E 7 AW qiAT §
foeelt ¥ ZTwr 144 AT AT & 1 fom
oifeqt & geatw &1 wigarw fEar av
A T F Q9 F1 gafsa F @ §
ww ¥ g1 arfy gn fga aft A IT
Hiew wiw w0 feedr gfas & gamr
Yty @ v &

left the

MR. SPEAKER: These
administrative matters.

st wew fagrdt awdad ¢ Ly w2
Fee 78 1 faostt gimgm el &
T AT GFCHFRT AR WG 7 WY F
oATAT W (FEFT @I gEE@IW ?

o WERY ¢ U7 4.3 w1E w19
&' w fafed & fag foam
BT W F

SHRI PILOO MODY (Godhra):
What Shri Vajpayee has said is very
legitimate, that you get all these
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things happening and you also get
enchancement of violence because the
Government does not permit you the
right of legitimate protest. 1 said
this in my speech on the De-
mands of the Home Ministry and I
have said this before in the House.
This is nothing peculiar to Delhi, it
is happening all over the wo:ld. As
soon as there is a demonstration
coming up, immediattely, and indis-
criminately section 144 is clamped
down; in other words, the right of
legitimate protest, which is a part of
the democratic process, is being
denied to the people, and you get
all manner of ugly situations that arise
out of it.

The other thing is, we have seen
over here all this is going on, and
quite legitimately the anger of the
people) is rising.

AN HON. MEMBER:
tely?

Legitima-

SHRI PILOO MODY: You leave
me alone. Kindly get edycated.

We were talking about price rise
today. I am concerned, this House

is concerned and the whole couniry
is concerned with it. In the coming
year the prices are going fo rise by
50 to 100 per cent, the way we are
going at the moment. To be supre-
mely innocent of what is going on,
the supercilious, indifferent and cal-
lous attitude that they are taking is
enough to make anyone puke.

st wiwx ™ fag (sa)
weret Tged, § §F ge § {1 0T e
FEAT ATRAT § | FW WA A FHr Aw@r
®r wrar w1 faoe A fem @
% AT g & agi avg A A
I w1 § wiar & wgw o wEwmwar
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qrAaT § | AT wE a8 3 % gAw
w1 SAaT ® AT &1 fAoeT @
fwar, &fe qw & g9 & A fean
FT ATATETN FAT A &, T A IR
T e Y ¥ ) qATT F AT g,
fagrz & ot g W% o fomr A wzad
g%, T ot & s gk ?
o W FT wg oag & fF gw ¥ o
fegfa & 9w 1 @ gq wfau #
"HART T FL KL FOH gAT T0fgd |
gAY TF A1 FT WA ST AT §
w1 w1 & fr fgar &1 agmar =@ g
el
g aF HAAT T A4 A
19V &, 98 §F ag @ g & &
T "N F wEwA ¥ fasgw wanw §
- waifE 77 X & f g fagmr gnir
(wwar)

st wew fagrd el A
FHT |

it siwe oo fog g oo gH
xq a1 ¥ g § (F9ur)

ot wew fugrd e ;g R
¥ &7 fgqr o1 "ArAT T § 1w
g 7z e fr ¥ gwiwa wa g 7 &
st g F fgar o it 1 @ 59
a1 gaaardr fraamy | el # o
wamren feafa &0

WA TR . W S &
FAR AT FY ATT A AT E | WOT
i fger aX TE@ AT E TG 2
wq 9 o off ar 7 qfag

st wzw fogrd s oG
€W ¥ ew #F wgT Ay W &

.2nd April, 1974, quoted
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Privilege
weTw W AW N ey &

wgT AT & &, Tt a1 W ey

oft wew fagrdt avodd : faedlt ¥
-wifeagel wevA & fadr {arew A 3
LERIE O CURELER TR T
gAAT foFar | Wy A weyr
feed gwer fear | (saaerw)

wEU WEWW ;WA W7 AE
Bifed, 38 Fmr w37 Ofsr

12,24 hrs.

QUESTION OF PRIVILEGE AGAINST
UN.I

MR. SPEAKER: I am passing on
to the next subject, the question of
privilege sought to be raised by Shri
Amrit Nahata against the UNI, Indian
Express, Hindustan Times and Times
of India regarding alleged misreport-
ing of Fortyseventh Report of Com-
mittee on Public Undertakings. This
was brought some time back and I
have got the report ready.

SHRI K. S. CHAVDA (Patan):
Where is Shri Amrit Nahata?

MR. SPEAKER: I am not con-
cerned whether he is present or not.
It is already in today’'s list.

On the 28th March, 1974, Shri
Amrit Nahata sought to raise a
question of privilege against the
UNI, the Indian Express, the Hincus-
tan Times and the Times of India
for alleged misreporting of ° the
Fortyseventh Report of the Com-
mittee on Public Undertakings on
Modern Bakeries (India) Limited. ..

The Deputy Speaker who was then
in the Chair observed that the Gene-
ral Manager of the UNI and the
Editors of the newspapers congerned
would be asked to state what they
had to say in the matter.

The Editor and General Manager
of the UNI in his reply dated the
certain



